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of insecurity amongst memabers of wuch group
of casté of commapnity. A bew section 153B
LP C has also been inserted to penalise
imputations, assertions prejudicial to pational
Integration. Further, the soope of the Unlaw-
fal Activities (Prevention) Act, 1967 has been
enlarged to Include in the definition of “unlaw-
ful amociation” alio associations which have for
their object any activity which is punishable
under sectlon 153A or under the new section
158B I P. C or which encourage or aid
persora to underiake any such activaity or
whoet members undertake any such activity.

Stndy Team visidag places in Tamil
Nada where Polics fired in July, 1972

2335, $HRI BIRENDER SINGH RAO:
Wiil the Minister of HOME AFFAIRS be
pleased to atate ¢

(a) whethes a Study Team visited the
places in Tamil Nadu State where police
firedd at the public at several places wm the st
week of July, 1972, and

(b) of 4o, whether the study team has
submtted its report 1o Government and if 10,
the findingy thereof and Government's reaction
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS {(SHRI
F. H. MOHSIN) (a) Government had pot
deputed any such Study Team to Tamil
Nadu

{b) Does not arise.

Ra} Bhavans in the Country

2336, SHRI BIRENDER SINGH RAO:
WIll the Minister of HOME AFFAIRS he
pleased 1o state ¢

(a) the number of Raj Bhavans together
with theic locations in the country and  their
original cost of construction in each case ;

(b) the cost of fumnishings of each Raj
Bhavas ; and

{L) the amount spent on malotetiance on
cach Raj Bhavan snnually ?

THE DEPUTY MINISTBR IN THR
MINISTRY OF HOME AFFAIRS (BHRY
F. H. MOBSIN) ¢ s) w (¢). The infoems-
*imkhemed!m&mm be laid on the
tabie of the Biouse,
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Scheme for Tralning amd Assistance to
Engiucers by 8. 8. L 8. 1, Jalpur

2337. SHRI PURUSHOTTAM KAKO-
DKAR : .
SHRI SHRIKISHAN MODI :

Will the Minister of INDUSTRIAL DEVE.
LOPMENT AND SCIENCE AND TECH.
NOLOGY be pleased to state :

(n) whether Government’s attention hma
been drawn to the report appearing in the
Hindustan Tumes, dated the 7th July, 1972
regarding the twin schemes of training and
asgstance to engincers launched by the Small
Scale Todustries Service Institute in Jaipur,

Rajasthan , and

{b) if so, whether such schemes are
proposed 10 be introduced in other States alwo
and whether these will solve unemployment
among engineers ?

THE DEPUTY MINISTER IN THE
MINISTRY OI' INDUSTRIAL DEVELOP-
MEN1 (SHRI SIDDHESHWAR PRASAD) :
(a) and (b). Yes, Si. In order to solve
uncmployraent among  engincersftechmcians
and other educated uncmployed persons, the
Government of India have molvated two
schemes, viz, training of and assstance to
engneers entrepreacurs for  sclf-employment
and a sheme for asusting educated unemp-
loyed. These schemes are already n existence
1 all States and Union Terettories. Unem-
ployed enginecrs are trmmned to be entrepre-
oeurs under one of the schemes by 29 institu-
tes throughout the country. The other schems
aims at provsding assistance to the educatrd
unemployed in the form of equity capital,
maclunery oo hire-purchase, wdustital and
comunercial estaics and asustance to techm-
cians’ Cosoperatives within a ceding of Rs. 6.5
CTOres peg annum,

unfiomy”’ ot faeh atr sor-faelt wfieat

2338, «) gON W wOWAl: ¥l
gunt alYe sarew oy 31w, 1972 @
orareifen wer ey 8209 & W (W)
¥ gk gapw ¥ qp aoy W T
@ fir :

(%) o awrere aw & oY &
weed ok oy gur oefi 7w
ot ¥ goere o few sere o st
T QTN ETAT I9T ;





